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Supreme Court [4]

CIT v. Oriental Power Cables Ltd., (Uday U. Lalit, C.J. and S. Ravindra Bhat and P.S. Narasimha,
J1.), 2022 SCC OnLine SC 2562

CIT v. Schlumberger Asia Services Ltd., (B.V. Nagarathna and Manoj Misra, JJ.), 2024 SCC OnLine
SC 6143

CIT v. Vantage International Management Co., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2023 SCC
OnLine SC 2589

R Chandra v. C. Mayilsamy, (Sanjay Karol and Prashant Kumar Mishra, JJ.), 2025 SCC OnLine SC
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Allahabad High Court [4]
Bankey Bihari Lal v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 1313
Nawab Ali v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 1315

Ramvijay v. State of U.P., (Chandra Dhari Singh and Devendra Singh-I, JJ.), 2026 SCC OnLine All
1312

Shreekant Rai v. DDC, (Dinesh Pathak, J.), 2026 SCC OnLine All 1314

Bombay High Court [4]

Dar Al Handasah Consultants (Shair & Partners) India (P) Ltd. v. Union of India, (G.S. Kulkarni and
Aarti Sathe, JJ.), 2026 SCC OnLine Bom 2219

Kiran Rajaram Jadhav v. EPFO, (Amit Borkar, J.), 2026 SCC OnLine Bom 2221

S.L. Khanna v. Cotton Corpn. of India Ltd., (Bharati Dangre and Manjusha Deshpande, JJ.), 2026
SCC OnLine Bom 2220

Zulfikar Akbarali Khoja, In re, (Arif S. Doctor, J.), 2025 SCC OnLine Bom 6392

Court of District Judge [1]

Senior Intelligence Officer v. Falgun Yogendra Shroff, (Amit A. Laulkar, J.), 2026 SCC OnLine Dis
Crt (Bom) 3

Calcutta High Court [278]
A.S. Zinu v. Director, (Apurba Sinha Ray, J.), 2026 SCC OnLine Cal 2822
Abdul Hamid v. CESC Ltd., (Ravi Krishan Kapur, J.), 2026 SCC OnLine Cal 2745
Abhijit Ghosh v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 2793
Abhijit Maity v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 2808
Abhijit Maity v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 2809
Abu Faisl v. CESC Ltd., (Ravi Krishan Kapur, J.), 2026 SCC OnLine Cal 2830
Abu Hasan Mondal v. State of W.B., (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 2643
Administrator General of West Bengal, In re, (Arindam Mukherjee, J.), 2026 SCC OnLine Cal 2583
Afsar Ali v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 2825
Akash Singh v. State of W.B., (Smita Das De, J.), 2026 SCC OnLine Cal 2698
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Alok Kr. Das v. Union of India, (Apurba Sinha Ray, J.), 2026 SCC OnLine Cal 2692
Ambalika Chakraborty v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 2705
Ambikesh Das v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 2781
Amir Biri Factory v. Rashid Ali, (Ravi Krishan Kapur, J.), 2026 SCC OnLine Cal 2673
Amitava Bose, In re, (Arindam Mukherjee, J.), 2026 SCC OnLine Cal 2682

Amitesh Sarkar v. State of W.B., (Gaurang Kanth, J.), 2026 SCC OnLine Cal 2732

Amlan Kantimajumder v. State of W.B., (Gaurang Kanth, J.), 2026 SCC OnLine Cal 2726

Andaman Plantations & Development Corpn. (P) Ltd. v. Lieutenant Governor, (Apurba Sinha Ray,
J.), 2026 SCC OnLine Cal 2817

Animesh Das v. State of W.B., (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 2644

Anindya Kumar Ray v. State of W.B., (Madhuresh Prasad and Prasenjit Biswas, JJ.), 2026 SCC
OnLine Cal 2691

Anjana Srivastava v. Sandip Kumar Mukhopadhyay, (Ravi Krishan Kapur, J.), 2026 SCC OnLine Cal
2672

Antara Mondal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 2762
Anuranan Sk v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 2831

Anwesha Mondal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 2746
Archana Acharyya v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 2784

Arib Shalam Fakih v. State of W.B., (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 2639

Arindam Chowdhury v. Sushil Kumar Saha, (Sabyasachi Bhattacharyya and Supratim Bhattacharya,
JJ.), 2026 SCC OnLine Cal 2664

Arpita Banerjee Pal v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal
2856

Arup Das v. Calcutta Electric Supply Corpn. Ltd., (Ravi Krishan Kapur, J.), 2026 SCC OnLine Cal
2749

Arup Kumar Saha v. Kolkata Municipal Corpn., (Jay Sengupta, J.), 2026 SCC OnLine Cal 2839
Asha Bansal v. Chander Surekha, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 2650

Asha Bansal v. Chander Surekha, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 2651

Ashfaque Ali v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 2812
Ashik Mondal v. Union of India, (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 2807

Asim Mahapatra v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 2813

Asit Ranjan Kundu v. State of W.B., (Gaurang Kanth, J.), 2026 SCC OnLine Cal 2722

Asset Reconstruction Co. India Ltd. v. Equipment Finance Ltd., (Debangsu Basak and Shabbar
Rashidi, JJ.), 2026 SCC OnLine Cal 2603

Astik Paliwar, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 2631
Atul Krishna Das v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 2709
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2608
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Bahar Ali v. W.B. Gramin Bank, (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 2714
Balaram Sen v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 2778

Balmer Lawrie & Co. Ltd. v. Ravishankar Ramchandran, (Ananya Bandyopadhyay, J.), 2026 SCC
OnLine Cal 2662

Bankim Chandra Bharati v. Board of Trustees of Welfare for Indian Seamen Everywhere (WISE),
(Shampa Sarkar, J.), 2026 SCC OnLine Cal 2615

Baranagore Jute Factory PLC v. Chaitan Chowdhury, (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal
2626

Basid Hassan v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 2801
Bhagyadhar Nandi v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 2738

Bharat Coking Coal Ltd. v. Central Government Industrial Tribunal-Cum-Labour Court, (Shampa
Dutt (Paul), J.), 2026 SCC OnLine Cal 2712

Bhuneshwar Thakur v. Union of India, (Biswaroop Chowdhury, J.), 2026 SCC OnLine Cal 2671
Bidhan Chandra Mondal v. State of W.B., (Gaurang Kanth, J.), 2026 SCC OnLine Cal 2724
Bidyut Kaura v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 2758

Bijay Kumar Prasad v. State of W.B., (Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 2642
Bimal Chandra Seal v. Calcutta STC, (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 2702
Binoj Kumar Singh v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 2832
Biplab Bhattacharya v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 2755

Biplab Sahu v. Union of India, (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 2695
Biswajit Goswami v. KMC, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 2840

Biswanath Ghosh v. State of W.B., (Partha Sarathi Chatterjee and Tapabrata Chakraborty, JJ.), 2026
SCC OnLine Cal 2678

Biswanath Laya v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 2811

Board of Trustees of Indian Institute of Social Welfare & Business Management v. Indian Institute of
Social Welfare & Business Management, (Arindam Mukherjee, J.Arindam Mukherjee, J.), 2026
SCC OnLine Cal 2646

C & J Properties (P) Ltd. v. Lajwanti Kedia, (Arindam Mukherjee, J.), 2026 SCC OnLine Cal 2647
Chaitali Mondal v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 2710
Chandana Ghoshal v. State of W.B., (Gaurang Kanth, J.), 2026 SCC OnLine Cal 2733

Chandeswhwar Shaw v. State of W.B., (Sujoy Paul, C.J. and Partha Sarathi Sen, J.), 2026 SCC
OnLine Cal 2677

Chief General Manager v. Prithwis Ranjan Guha Roy, (Sujoy Paul, C.J. and Partha Sarathi Sen, J.),
2026 SCC OnLine Cal 2687

Chiranjit Jana v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 2754

Cholamandalam Investment & Finance Co. Ltd. v. Mohd. Sariful Sarkar, (Gaurang Kanth, J.), 2026
SCC OnLine Cal 2598

Commr. of Customs v. Anil Kumar Soni, (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 SCC
OnLine Cal 2661

Cressanda Railway Solutions Ltd. v. Eastern Railway, (Krishna Rao, J.), 2026 SCC OnLine Cal
2855

Debabrata Pal v. Chandrima Das, (Shampa Sarkar, J.), 2026 SCC OnLine Cal 2621
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